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Welfare of farmers engaged in sericulture

4099. SHRI SURESH PACHOURI:
Will the Minister of TEXTILES be
pleased to state:

(a) whether Government have evolved
any plan for the welfare of farmers en-
gaged in sericulture in the State of
Madhya Pradesh and for purchasing
cocoon from them at remunerative prices;
and

(b) if so, what are tre details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF  TEXTILES  (SHRI
ASHOK GEHLOT): (a) and (b) The
schemes for promotion of sericulture in-
cluding those specifically meant for wel-
fare of sericulture farmers are basically
formulated and implemented by the
respective State Governments. However,
in order to supplement the efforts of the
State  Governments, the Central Silk
Board provides necessary R&D, Exten-
sion, Training & infrastructural support
for development of sericulture in various
States including Madhya Pradesh. In
order to offer remunerative prices to the
tribal tasar rearers of Madhya Pradesh,
the Central Silk Board has established a
Raw Material Bank Sub-Deport at Rai-
garh. Besides, the Board has also esta-
blished a Cocoon Market (Mulberry) at
Jagadalpur.
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1992] to Questions 190
Export of cloth
4101. SHRI SUSHILKUMAR SAM-

BHAJI RAO SHINDE: Will the Minis-
ter of TEXTILES be pleased to state:

(a) the quantity and value of cloth
exported during the last three years; and

(b) the unit price per meter of cloth
received in these three years?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI
ASHOK GEHLOT-: (a) and (b) The
quantity, value and the unit price of the
cotton cloth exported during the last three
years is given below:

Quantity  Value Uhit
(Million sq  (Million Value
Mirs) Rs.) (Rs./sq )
Meter)
. 99 9404 10.35
. 1038 11965 11,53
1302 17067 13.11

Source: Texprocil, ~ Bombay.

Shifting of Central Muga Research and
Training Centre at Kalipani, Assam

4102 SHRI BHADRESHWAR BURA-
GOHAIN: Will the Minister of TEX-
TILES be pleased to state:

(a) whether it is a fact that there is a
proposal to shift the Central Muga Re-
search and Training Centre at Kalipani
in Jorhat, Upper Assam to out side
Assam; and

(b) if so, what are reasons for depriv-
ing Assam of the said institute where
muga and adi culture is an age old tra-
dition and culture of Assam?

THE MINISTER OF STATE OF THE
MINISTRY OF  TEXTILES  (SHRI
ASHOK GEHLOT): (a) No. Sir.

(b) Does not arise.

Bringing JCI under Ministry of Agricul-
ture from the Ministry of Textiles

4103. DR. NARREDDY THULASI
REDDY: Will the Minister of TEXTILES
be pleased to state:

(a) whether there is any proposal to
transfer Jute Corporation of India from
the Ministry of Textiles to the Ministry
of Agriculture;

(b) if so, the details thereof; and

(c) the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI
ASHOK GEHLOT): (a) to (c) The Mi-

nistry of Textiles do not propose to



